
12.09.2017             J-1                   PRONOUNCEMENT OF JUDGMENTS(APPLT. JURISDICTION)

 
COURT NO.33     
HON'BLE MR.JUSTICE G.S.SISTANI
HON'BLE MR. JUSTICE CHANDER SHEKHAR

AT 2.15 P.M

1. CRL.A 1702/2014 RAJ KUMAR @ LALA SHEIKH ISRAR AHMAD 
VS. STATE NCT OF RADHIKA KOLLURU
DELHI

2. CRL.A 158/2015 RAHUL @ BHURI JITENDRA SETHI, 
VS. STATE, NCT OF AMBAR TEWARI
DELHI HEMANT GULATI

ANSHIKA SETHI
RADHIKA KOLLURU

3. CRL.L.P 92/2016 STATE OF NCT OF MEGHA BAHL, AVI SINGH
DELHI INDERJEET SIDHU
VS. MONU

COURT NO.5     
(DIVISION BENCH-V)
HON'BLE DR. JUSTICE S.MURALIDHAR
HON'BLE MS. JUSTICE PRATHIBA M.SINGH

AT 10.30 A.M

1. W.P.(C) 11569/2016 VERIZON COMMUNICATION R. SATISH KUMAR 
INDIA PVT. LTD. SANJEEV NARULA
VS. ASSISTANT ABHISHEK GHAI
COMMISSIONER,SERVICE TAX,
DELHI III, DIVISION-XIV
& ANR.

2. W.P.(C) 11572/2016 VERIZON COMMUNICATION     SATISH KUMAR 
INDIA PVT. LTD. SANJEEV NARULA
VS. ASSISTANT ABHISHEK GHAI
COMMISSIONER,SERVICE TAX,
DELHI III, DIVISION-XIV
& ANR.
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3. W.P.(C) 11575/2016 VERIZON COMMUNICATION R. SATISH KUMAR 
   CM APPL. 45598/2016 INDIA PVT. LTD. SANJEEV NARULA

VS.COMMISSIONER, ABHISHEK GHAI
SERVICE TAX COMMISSIONERATE
DELHI III, 

4. W.P.(C) 11577/2016 VERIZON COMMUNICATION R. SATISH KUMAR,PRATEEK GUPTA 
INDIA PVT. LTD. SANJEEV NARULA
VS. ASSISTANT ABHISHEK GHAI
COMMISSIONER,SERVICE TAX,
DELHI III, DIVISION-XIV
& ANR.

5. ST.REF. 4/2004 AIR INDIA LTD. MUKUL GUPTA, TUSHAR GUPTA
VS. COMMISSIONER OF VIBHOR GARG, SANJOY GHOSE
SALES TAX URVI MOHAN, RHISHABH JETLEY

6. ST.REF. 1/2005 AIR INDIA LTD. MUKUL GUPTA, TUSHAR GUPTA
(FORMERLY KNOWN AS VIBHOR GARG, SANJOY GHOSE
 INDIAN AIRLINES) URVI MOHAN, RHISHABH JETLEY
VS. COMMISSIONER OF
SALES TAX, DELHI

7. ST.REF. 2/2005 AIR INDIA LTD. MUKUL GUPTA, TUSHAR GUPTA
(FORMERLY KNOWN AS VIBHOR GARG, SANJOY GHOSE
 INDIAN AIRLINES) URVI MOHAN, RHISHABH JETLEY
VS. COMMISSIONER OF
SALES TAX, DELHI

6. ST.REF. 3/2005 AIR INDIA LTD. MUKUL GUPTA, TUSHAR GUPTA
(FORMERLY KNOWN AS VIBHOR GARG, SANJOY GHOSE
 INDIAN AIRLINES) URVI MOHAN, RHISHABH JETLEY
VS. COMMISSIONER OF
SALES TAX, DELHI
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COURT NO.8     
(DIVISION BENCH-VI)
HON'BLE MS. JUSTICE HIMA KOHLI
HON'BLE MS. JUSTICE DEEPA SHARMA

1. MAT.APP(F.C) 130/2015 ANIL KUMAR BHUTANI YOGESH SHARMA
   CM APPL. 27084/2017 VS, MANYA BHUTANI

COURT NO.19
      HON'BLE MR. JUSTICE YOGESH KHANNA

1. REV. PET 262/2017 M/S PRABHAT ZARDA RASHMI CHOPRA,D.K.CHAUBEY 
   IN W.P.(C) 5362/2017 FACTORY (CO.) PANKAJ SINGH, 

VS. ASSISTANT AISYA, KESHAV MOHAN
PROVIDENT FUND PIYUSH CHOUDHARY
COMMISSIONER

    HIGH COURT OF DELHI                            
    11TH SEPTEMBER,2017                              REGISTRAR (LISTING)



12/09/2017                                   FOR PRONOUNCEMENT OF JUDGEMENT

                 COURT NO. 19 
                         HON'BLE MR. JUSTICE YOGESH KHANNA

    FOR PRONOUNCEMENT OF JUDGEMENT
54. CO.APPL. 1462/2017        DINESH MITTAL & ORS.         SATISH CHOUDHARY,MEGHA BHARARA, 
    In CO.PET. 39/2009        Vs. M/S TRIVENI              ABHAY K DAS,DHEERAJ MALHOTRA,  
                              INFRASTRUCTURE DEVELOPMENT   AKSHAY RINGE,SANJAY S CHHABRA 
                              CO. LTD                      KAJAL CHANDRA           



12.09.2017                           FOR PRONOUNCEMENT OF JUDGMENT  (ORIGINAL JURISDICTION)

COURT NO.  13 
HON'BLE MR. JUSTICE VIBHU BAKHRU

   AT 2.15 P.M.

1.  O.M.P. (COMM) 269/2016    DELHI  STATE INDUSTRIAL      BIJI RAJESH, GAURANG KANTH 
                 AND INFRASTRUCTURE DEVELOPMENT BHUPESH NARULA, GAURAV

      CORPORATION                WADHWA                
                              Vs. BRIJ GOPAL CONSTRUCTION                               
                              COMPANY PVT. LTD                                              

2.  O.M.P. (COMM) 279/2016    BRIJ GOPAL CONSTRUCTION      BHUPESH  NARULA, GAURAV WADHWA 
                              COMPANY PVT LTD              BIJI RAJESH, GAURANG KANTH 
                              Vs. DELHI STATE INDUSTRIAL                                
                              AND INFRASTRUCTURE                                        
                              DEVELOPMENT CORPORATION                                   
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